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(b) if so, what are the reasons for 
this; 

(c) whether Government propose to 
appoint producers as well to these 
commercial centres; and 

( d) what are the functions of a 
programme executiv·e and station dir-
ector apPointed at' the centres? 

THE D-EPUTY MINISTE'R IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTIN'G (KUMARI KUMUD~ 
BEN M. JOSHI): (a) Yes, Sir. 

(b) Original programme production 
'work at the Commercial Broadcasting 
Service is limited and the work is 
mainly of an administrative and public 
relations nature involving liason \\,ith 
advertisers and scheduling of spots 
etC. Engagement of producers at these 
cE.ntres is not,. therefore, considered 
justified. 

(c) No, Sir. 

(d) The Programme Executive at a 
Commercial Broadcasting Service Sta-
tion undertakes the work of ensuring 
efficient and smooth running of' the 
Ser\7ice. including helping in the prO_ 
curen1ent of business assigned to Com-
Inercial Broadcasting Service stations, 
by intelligently dealing with enquiries 
from the prospective adVe·rtisers" es_ 
ta-b-:ishing liaison with the agencies, 
listening to Bind ~pprovin,g the record-
ed spots supplied by the agencies, 
ensuring the accuracy of advance pay_ 
ment etc. The Stati.on DirectOr in ad-
dition to exercising control over ad_ 
ministration, and a:ccounts of the Com-
mercial Unit is also entrusted with the 
""~ork of selling of a .fixed quota of 
a~veriisement time. He is also respon-
sIble for planning, pre'sentation co-
ordination a.nd control of the pro~am_ 
me and other acUvities undertaken by 
the siaff. 
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Import of formulated herbicide and 
weedicide 

3006. SHRI' BAPUSAHEB pARU-
LEKAR: Will the Minister of PETRO_ 
LEUM, CHEMICALS AND FE:RTILI-
ZERS be please to state: 

(a) is it a ~act that target of the' 
tea industry to prodUce 1,500 million 
kilogram of made t~a by the end of 
this century, with a view to boost Tea 
Export ,by India has been retarded 
due to ban im~osed by the Govern. 
ment against import of formu1ated 
herbicide and 'weedicide very much in 
need for protection 0'£ young tea 
plants particularly from 0 to 5, years 
as also against formulation in India; 

(b) whether the ban which harms 
the highest foreign exchange earning 
tea production will continUe whilst 
fertilizers,. and other inputs are being 
imported; and 

"'. : (c) if so, why such' a policy detri-
mental to t~e te,a .industry is being 
fo1lOw~!1 . 

, 
is a ,provision. fOr their need.based 
imports through a public sector 
agency,. and as such Tea industry's 
essential requirements of ··impo·rted 
weedicides/herbicides etc., can still be 
imported through a public sector 
agency. 

(b) and (c'). Do not arise. 

Oil-basedyga,s basedycoal based ferti-
lizer projects 

3007. PROF, MADHU DANDA_ 
VATE: Will the Minister of PETRO-
LEUM CHEMICALS AND FERTILI-
ZERS 'be pleased to lay a state'ment 
showing: 

(a:) what are the respecth"e number 
of oil based, gas baSed and COal ha~~d 
fertilizer projects in the country; 

(b) after the l'ise in prices of the 
petroleum productsr what are the res-
pective fue'l bills of these three types 
of fertilizers; and 

(c) what steps are .propOsed in the 
future to redUce the fuel expenditure? 

THE MINISTER. OF STATE. IN 
THE MINISTR.Y OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI DALBIR SINGH): (a) The 
numbe-r of nitrogenous fertilizer plants 
using different feedstocks is indicated 
below:-

Feedstoc,kt Used Number of 
'PlantS 

Naphtha 114, 
(las S 
Naphtha IGas . . 1 
Naphtha/C'oke Oven Gas 1 
Coke .' 1 
Electrolytic Hydrogen 1 
Fuel Oil/ISHS . 5 
C'oal 2 --------_. 
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